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724. Shrl Krlshllapal SIDell: Will 
the Minister of Food and AlTiculture 
be pleased to state the amount Gov-
ernment p:-opose to spend for 
increasing production of foodgrains 
and other agricultural commodities 
during the remaining period of the 
Third Five Year Plan and on what 
schemes? 

The Deputy MlnL,ter in the Minis-
try of Food and Ajrrlcultural (Shrl 
Shahnawaz Khan): During the cur-
rent finnncial year, which is also the 
last year of the Third Five Year Plan, 
an outlay of Rs. 223'99 crores has so 
fal" been approved for Agricultural 
Programme for the C',:ntral and the 
States Sectors. Out or this, an 
amount of Rs. 162"50 r r ~ is meant 
for schemes of minor jrrigation, soil 
, l~l r ll, fertilizer. pesticidcfi, 
~ ~  seeds ,:md other agricul-

tural prolll1ctirJn s ~ including 
rr~ r . c(lu<lel ion and trnining, 
marketing etc. 

Employees' Slate JDsunwce Selleme 

US. Shrl D. C. Sharma: 
Shrl Hukam Chand 
Kaehhavalya: 

Will the Minister of Social Secu-
rity be ple.sed to state: 

(a) whether any progress has be"n 
made by the Committep appointed to 
review the working of the Employees' 
State s r ~ Scheme in submit-
ting its ~ r  

(b) if so, the main recommenda-
tions thereof; and 

(c) the action taken thereon! 

The Deputy MlDhier In the MInis-
try or Law (Sbri laganalha Rao): 
Ca) The Committee has almost com-
pleted its work, It;. now writing the 
report which is likely to be submitted 
Monly. 

(b) and (c). Do not ari.. .. f". 
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Boac! Aed4eata ID Dtllhl 
7:n. ,SUi Onkar LaJ Berwa: 

8hrl Brij Raj SlDl'h: 
SIlrl GoI<aran Pruad: 

Will the MinUter of ~ be 
pleated to rtste: 
(a) the number 01 road accJdenta in. 




